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SHRI VISHVJIT P. SINGH : Apart 
from those papers from which he was 
quoting, he also said, "I can even lay the 
entire file on the Table of the House.".. 
(Interruptions)... Sir, I am convinced 
that there is no matter of national secu 
rity involved. Of course, I can under 
stand the security of a particular indivi 
dual   . . . (Interruptions)...  

THE        VICE-CHAIRMAN
 (S
HRI 

BHASKAR   ANNAJI     MASODKAR)    
: What is your point of order ? 

SHRI    VISHVJIT   P.     SINGH   :   
My 

point is that if the security of individuals 
is not involved, if the security of the 
nation is not involved, and since the 
Minister has also assured that he would 
lay the papers on the Table of the House, 
the files may be placed on the Table of the 
House so that we may know the truth, the 
nation may know the truth .. . 
(Interruptions). . . 
THE        VICE-CHAIRMAN        (SHRI , 

BHASKAR   ANNAJI     MASODKAR)    
: Very good.    Mr.  Minister,  what do you 

want to do now ?   You created the con-
fusion ... (Interruptions).. . 

PROF. MADHU DANDAVATE : 
There is no confusion. I told you, I would 
collect.... (Interruptions).... I will collect 
all the relevant documents and all the telex 
messages and the circulars and will lay 
them on the Table of the House....   
(Interruptions).... 

THE        VICE-CHAIRMAN        
(SHRI BHASKAR   ANNAJI     
MASODKAR)   : Very  good.    That     is    
enough...   (Interruptions) . . . 

SOME HON. MEMBERS : No, no ... 
(Interruptions). . . 

SHRT M. M. JACOB : Sir, we are not 
satisfied with the reply of the Minister. . . 
(Interruptions).... We are not satisfied 
With the reply of the Minister. It is an 
unfortunate thing that he has not even 
complied with our request. Therefore, as a 
protest, we walk out.... (Interruptions) .... 

[At this stage, some hon. Members left   
the   Chamber.'] 

SPECIAL MENTIONS 
THE VICE-CHAIRMAN (SHRI 

BHASKAR  ANNAJI    MASODKAR)    
: 

Now, we shall take up Special Mentions. 
Mr. Hiphei. Not here. Mr. Kuthiravattom. 
Not here. Mrs. Pratibha Singh. Not liere. 
Shrimati Sushila Tiria. Not here. Mr. 
Basudeb Mohapatra. Not here,     Yes,   
Kumari   Chandrika   Kenia. 

Need to allocate six per    cent of G.N.P*to 
educate and improve teachings 

inNavodaya  Vidyalayas 

KUMARI CHANDRIKA PREMJI 
KENIA (Maharashtra): Mr. Vice-Chairman, 
Sir, I want to make my Special Mention for 
which I have been waiting right from 5 
o'clock. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR) : It is 
a Special Mention and, naturally, you have 
to wait. 

SHRI SHANKAR     DAYAL     SINGH 
(Bihar) : Sir, I am on a point of order. 
I want to raise the issue of quorum 
now. 

THE        VICE-CHAIRMAN(SHRI 
BHASKAR ANNAJI MASODKAR) : 
Against whom ? 

SHRI SHANKAR DAYAL SINGH r 
Against anybody. There is no quorum now.. 
. (Interruptions)... As a Member of this 
House, it is my privilege to raise the issue of 
quorum when there is no quorum. I have a 
right to raise this issue and you have to hear 
me .. . (Interruptions) .... 

     THE        VICE-CHAIRMAN(SHRI 
BHASKAR   ANNAJI     MASODKAR)     I 
am willing to hear you at length.    We j are 
now on Special Mentions and   what is your 
point of order ? 

SHRI   SHANKAR   DAYAL   SINGH    
: 

Whether it is Special mention or something 
else, there must be quorum. I wanted to raise 
the issue of quorum because there was no 
quorum. Now since the Members who went 
out are coming, there is quorum. Now, she 
can start her Special Mention. 

KUMARI      CHANDRIKA      PREMJI 
KENIA   :  Sir, I take this opportunity    to 
raise a  very  important     and    significant j 
matter through my Special    Mention    on the 
last day of the current Session. 
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THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR) : 
But be brief.    Go ahead. 

KUMARI      CHANDRIKA      
PREMJI 

KENIA : Sir, this is a very important 
issue. 

THE        VICE-CHAIRMAN(SHRI 
BHASKAR ANNAJI MASODKAR) : I 
appreciate it. Without addressing the 
Chair, you go ahead and finish  quickly. 

KUMARI      CHANDRIKA      
PREMJI 

KENIA : Sir, this is a very important 
issue. The long-awaited Report of the 
Acharya Ramamurthy Committee on 
Education, known as the Perspective 
Paper on Education v/as received yester-
day. The Report will have a far-reaching 
effect on the social structure of the 
society, particularly on the younger gene-
ration. I feel that this policy document is 
as important as the Government an-
nouncement to implement some aspects of 
the   Mandal   Commission  Report. 

Sir, I would like to compliment and 
pay kudos to this Committee for envis-
aging a common school system. As the 
first step, it has recommended improve-
ment in the quality of Government, local 
body and aided schools to make them 
effective instruments of social 
<ransforma-tion. In fact, the plight of the 
Government schools as well as the local 
body schools is very deplorable. Proper 
grants are not given. For example, the 
Bombay Municipal Corporation gets only 
ten per cent. 

THE       VICE-CHAIRMAN        
(SHRI BHASKAR   ANN All     
MASODKAR)   : : Mr.   Minister,  please   
take   note  of    what she is saying. 

KUMARI CHANDRIKA PREMJI l 
KENIA : The Committee has taken a 
realistic approach by seeking universali-
Station of elementary education. A cons- J 
titutiona! amendment, if need bt, to make 
the right to education a fundamental right, 
has been proposed. Universalisation of 
education has been linked with the right to 
work. 

The   removal  of   regional  disparities  
by j developing  learning  resources  in  
regional 

languages vocationalisation of education 
from elementary level, opening up of 
schools for non-formal and adult educa-
tion, providing for centre stage for teacher 
and local community for school education, 
developing institutional capabilities at 
local levels for standard setting agencies 
like UGC, NCERT, NIEPA, DIETS, etc. 
are some of the salient features of the 
perspective paper on education. 

Mr. Vice-Chairman, Sir, the Report has 
pleaded for 6 per cent of GNP for 
Education. In 1986-87 it was only 3.9 per 
cent of the GNP. The main drawback of 
our educational system seems to be the 
resource crunch and low priority given to 
education at the time of budgetary 
allocation. The Government must provide 
6 per cent GNP so as to provide a  realistic 
approach to education. 

The role of voluntary organisations and 
industry in making substantial financial 
contributions to education system needs to 
be emphasised. They can cq-operate with 
the Government in making primary 
education spread in rural areas by 
constructing and maintaining school 
buildings, providing reading materials, 
running adult education centres, partici-
pating in school education and providing 
vocational  education,  etc. 

The suggestions to scrap the Navodaya 
Vidayalayas is misconceived. The special 
schools for SC and ST and OBC children 
are required to make them integral part of 
society and merge them in the mainstream 
of the society. 

Moreover, there is a need to highlight 
the aspect of national integration, Indian 
history, culture and traditions as the core 
of national curriculum. This "aspect needs 
to be looked into and specific emphasis 
has to be laid on national integration  in  
particular. 

Finally, woman and drop-outs among 
girls has again been the neglected area. 
Special efforts should be made by the 
Government to spread education among 
women  and  girls. 

Mr. Vice-Chairman, I am sure the 
Government will take into consideration-
these suggestions while finalising its edu-
cation policy. 
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[Kumari  Chandrika  Premji  Kenia] 

I must thank you immensely for giving 
me this opportunity to make my Special 
Mention. 

THE        VICE-CHAIRMAN        
(SHRI BHASKAR   ANNAJI     
MASODKAR)   : It is your right, you 
know Kumari Tiria. 

Alleged Corruption in B.C.C.L.    
Dhanbad and Durgapur Steel Plant 

 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR) : Those 
Members who want any refreshment or 
anything can have it. The Minister has 
promised that he will provide. It is already 
9.30 P.M. 

AN HON. MEMBER : Sir, 9.30 is the 
dinner  time. 

THE VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR) : He is 
not refusing anything. If you want dinner,  you  
can  go  and  have  dinner. 

THE   DEPUTY MINISTER   IN   THE 
MINISTRY      OF PARLIAMENTARY 
AFFATRS  (SHRI .TAGDEEP     DHAN- 
KHAR)   :   Sir,  I  will  get  in  touch  with 
Mr. Jacob.    He is such a nice man.    He 
will give guidance to me and I will go 
by it. 

THE        VICE-CHAIRMAN (SHRI 
BHASKAR ANNAJI MASODKAR) : 
That has been the tradition. Mr. Minis 
ter, if we sit beyond 9.00 P.M., the 
arrangement used to be made. You are 
in good tradition. There is no doubt 
about it. . 

THE        VICE-CHAIRMAN (SHRT 

BHASKAR ANNAJI MASODKAR) : You 
have pointed it out. The Minister is here. He 
will take care of it. You can go and have 
dinner. We will proceed with  the  business. 

PROF.     CHANDRESH   P,  THAKUR 
(Bihar) : There might be a problem of quorum. 

 


